
I. 

-. 	 CENTRAL ADMINISTRATIVE TRIBUNZL  
ERNARrJLAM BENCH 

O.A.No.350of 1994 

Friday this the 25th day of February, 1994 

COR11 

Honthie Mr.Justice Chettur Sankaran 1Iair, Vice Chairman 

Hon'ble Mr.P. V. Ventakrishnan, Administrative Member 

P, K. Radhakrishnan, 
s/o K.IQttappan Nair, 
Assistant Superintendent 
of Telegraph Traffic (in chirge) 
Central Tele graph Off ice,Pathanamthitta. 	.. .pplicant 

(By Advocate Mr.M.R.Rajendran Nafr) 

Vs. 	 - 

1 • The Chief General Manager, 
Telecommunication, Kerala Circle, 
Trivandrum. 

2. The Senior Superintendent, 	 - 	1 
Telegraph Traffic,Trivandrum 
Division, Trivandruii. 	 ...Responclents 

ORDDR 

CHETTUR S2NKARAN NAIR(J), VICE CHAIRMAN. 

?pplicant now working in the Central Telegraph 

Office, Pathanarnthltta as Assistant Superintendent of 

Telegraph Traffic, seeks apoprie directions to 

command rspcndents to consider his request for transfer 

to Trivandrum. He submits that he was transferred from 

chin to Trivandrum and then to Pathanamthitta. H 

submits further thathe had made a request for trnsfer 

to Trivandrum and that igncring this, other volunteers 
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were called by Annexure.A4 limiting volunteers to 

Trivandrum. If the transfer involved Is an intra 

divisional transfer, respondents shall consider the 

request of applicant for transfer. A reasoned order 

will be passed on Annexure.A5 as expeditiously as 

possible, and before transfers are effected to th e 

post/posts in question at Trivandrum. 

2. 	Application is dispsed of th the afre- 

said directions. No costs. 

Dated 25th February, 1994. 

I 
P.V.VENKATAKRISHNAN 	CHETTUR SAN:i(ARAN NAIR(J) 

AD IN iSI'RZT WE MEMI3 ER 	V ICE CHAIRIN 

k s2 52. 


